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INTERLOCUTORY APPLICATION NO. 507 OF 2025
IN
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DISTRICT: KOLHAPUR
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BEFORE THE NATIONAL GREEN TRIBUNAL. BENCH AT
PUNE
INTERLOCUTORY APPLICATION NQ. 507 OF 2025
IN
APPEAL NO. 319 OF 2025
DISTRICT: KOLHAPUR

Panditrao Mines & Minerals Pvt Ltd ....Appellant

Vs

\inis:, of Environment Forest and

 limate {_hange ....Respondent
SHORT AFFIDAVIT

I, Abhijit Arvind Chavan, Age: 42 years Occu: Service, the
authorized signatory of the Petitioner cor:pany, having its office at
Anant Building-C, Vasant Viswas Park, B1-Nale Colony, Devkar
Paland {'mrer, Karveer Kolhapur, Maharashtra-416212, do hereby
state op solemn affirmation as under:

1. 1 say that there was a delay in filing the appeal before the
Hon’ble National Green Tribunal. The Interlocutory
Appiication has been filed by the applicant to condone the said
delay of 82 days under Section 14 ¢! the Limitation Act, 1973

as the applicant was before Hon’ble High Court of Bombay by
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way of Writ Petition. The Hon’ble Cour! has directed the Ld
Tribunal to consider the application under section 14 of the
Limitation Act.

. I say that although the writ petition was disposed of on
30.04.2025 with liberty to approach the Horll’ble National Green
Tribunal, I was in the presence of several legal experts on the
issue regarding the maintainability of the appeal before the
NGT as well as on the merits of the matier Some-considerable
time was lost in doing the said exercise. After obtaining
appropriate legal advice, I had entrusted the Advocate on
Record to file the appeal on 30.06.2025. The Advocate on
record after perusing the papers of the Appeal and after
obtaining instructions instructed me to supply some-additional
documents so as to support the contentions to be raised in the
appeal. Accordingly, 1 had consulted ny Environmental
Consultant to procure the requisite documents and handed over
the same to my Advocate on Record. After obtaining the
requisite documents, the Appeal was drafted by my Advocate
on Record and was duly sworn in on 15.07.2025.

. My Advocate on Record was trying to file the app'eal~~ from

15.07.2025, however, could not submit it online due to technical
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glitches. My Advocate personally visited the Registry of this
Hon’ble Tribunal whereas he was provided with the number of
an authorised person from the Registry to get in touch with the
query. My Advocate was in constant follow-ups with the
authorised person and the members of the Registry. My
Advogcate was called upon to share the login details to the
authorised person so as to verify the technical glitch.
Accordingly, my advocate had shared the login credentials to
the authorised person. Moreover, my Advocate was asked to
share the screen through the g-meet link for understanding the
glitch.

4. It was only after myriad efforts both at the end of my Advocate
and the Registry of this Hon’ble Tribunal, the technical glitch
was identified by the Registry of this Hon’ble Tribunal and
ultimately resolved whereas the appeal was successfully
submitted on 22.07.2025. Copies of the email communications
vexchanged by my Advocate and the Registry of this Hon’ble

Court are annexed herewith and marked at Exhibit “SA-1”

coliectively whereas the screenshots of the whatsapp messages
exchanged between my Advocate and authorised technical

person and other members of the Registry of this Hon’ble
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Tribunal, are annexed herewith and marked at Exhibit “SA-2”
collectively.

S. I say that I have taken due and diligent steps to approach this
Hon’ble Tribunal. However, there was some delay in
approaching this Hon’ble Tribunal on account of the ‘reasons
stated in the Interim Application as well as the present affidavit.

6. I say that this Hon’ble Tribunal has amﬁle powers to condone
the delay caused in approaching this Hon’ble Court, particularly
when I was acting in utmost bona-fides and diligently.

7. Hence, this short affidavit.

Solemnly affirmed on this 18th day of Siéptember, 2025 at

Mumbai.

Identified by

/‘fk‘\,w/ |
Advocate | %\mn

—

Deponent °

Abhijit Aivind Chavan
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VERIFICATION

I, Abhijit Arvind Chavan, Age: 42 years Occu: Service, the
authorised signatory of the petitioner company, having its office at
Anant B'uii_ding-C, Vasant Viswas Park, B1-Nale Colony, Devkar
Paland Corner, Karveer Kolhapur, Maharashtra-416212 Resident, do
hereby verify on solemn affirmation that the contents of the aforesaid
short affidavit are true and correct to the best of my knowledge,
information and belief.

Solemnly verified on this 18th day of September, 2025 at Mumbai.

Identified by

Advocate [3 8 SEP 2025

Deponent

Abhijit Arvind Chavan

%

. 8. N D?:xe(arge
Notary Govt. of india
Regd. No. 15376, MUMBAI (MS)
404-405, 4th Floor, Davar H0usg1
D. N. Road, Fort, Mumbai-400 0

NOTED & REGISTEREY
Page No.ﬁ.‘g ...... Sr. Ncélq

| Date b2 0.0 2200

------------------------------- LLTTIFTITY
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17 July 2025 at 21:26
To: ngt.pune@gov.in.

Dear Sir/Ma‘am, A
I am writin or ,youtabout the significant technical glltches faced at the time of e-filing
an appeal at our: Na,tﬂ "l"’Green Tr‘]bunal (NGT) website. We have been trying to file an urgent appeal
for the last three dis Sut re facing the server issue after clicking oh the "Check list" tab every time.
I am also:& hm.g the pdf file here of a p|cture regarding what is the exact issue we
are facing, for you
very much urgen

matter.

Yours faithfully, ELLE e

-Talekar and Assocrates ,
#1- 2, Business Center Taj- Welhngton Mews, Nathalal Parekh Marg, Mumball +91-9321142140

#2, Vedant Nagar .Statlon Road Aurangabadl +91 94222105552

CONFIDENTIALITY: NOTE. Lo :

The contents of this’i message may be- Iegally privileged and confidential, for the. use of the intended recipient(s) only. It
should not be read, COpled and used by anyone other than the intended recipient. If you have received this message
in error, please |mmedtately notlfy us, preserve its confidentiality and delete it from your system. Thank you.

.@serverlssue pdf ‘
61K T

Staff Mumbai <staffmumba|@advtalekar org> 18 July 2025 at 10:51
To: cs-ngt@gov.in ¥

z,

[Quoted text hidden]

@ server i‘ssue.’bc"i'}é v"- ‘
61K U

Staff Mumbai <staffmumba1@advtalekar org> , 18 July 2025 at 12:07
To: publicgrievance- ngt@gov in

[Quoted text hidden}

s@ server issue. pdf
61K S

BPL Filing <ﬁling.bpl-ng't@g'ov.in_>' o 18 July 2025 at 16:22
To: staffmumbai <staffmumbai@advtalekar.org>

Sir

Please share your ueer credentials (User Id and Password) for further proceedings.
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Staff Mumbai <staffmumbai@advtalekar.org>

Regarding the continuous technical server issue encountered at the time of e-
filing on website. '

Staff Mumbai <staffmumbai@advtalekar.org> 18 July 2025 at 10:51
To: cs-ngt@gov.in

---------- Forwarded message --—--—----

From: Staff Mumbai <staffmumbai@advtalekar.org>

Date: Thu, 17 Jul 2025 at 21:26

Subject: Regarding the continuous technical server issue encountered at the time of e-filing on website.
To: <ngt.pune@gov.in>

Dear Sir/Ma‘am,

I am writing to inform you about the significant technical glitches faced at the time of e-filing
an appeal at our National Green Tribunal (NGT) website. We have been trying to file an urgent appeal
for thelast-three days:but are facing the server issue after clicking on the "Check list" tab every time.

_Iam.also attaching the pdf file here of a picture regarding what is the exact issue we
are facing, for your reference. Sir, please look into the issue and resolve it as early as possible as it is
very much urgent and the applicant may face irreparable loss if further delay happens in filing the

matter. -

Yours faithfully,

-Talekar and Associates
#1- 2, Business Center, Taj Wellington Mews, Nathalal Parekh Marg, Mumbai| +91-9321142140

#2, Vedant Nagér, Station Road, Aurangabad| +91 94222105552

CONFIDENTIALITY NOTE:

The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s) only. It
should not be read, copied and used by anyone other than the intended recipient. If you have received this message
in error, please immediately notify us, preserve its confidentiality and delete it from your system. Thank you.

Yours faithfully,

-Talekar and Associates . :
#1- 2, Business Center, Taj Wellington Mews, Nathalal Parekh Marg, Mumbai| +91-9321142140

#2, Vedant Nagar,v Station Road, Aurangabad| +91 94222105552

CONFIDENTIALITY NOTE:

The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s) only. It
should not be read, copied and used by anyone other than the intended recipient. If you have received this message
in error, please immediately notify us, preserve its confidentiality and delete it from your system. Thank you.

@ server issue.pdf
61K

I



R e U

g - 269

Yadlg / Regards

TSICIT S HFT / Filing Section

T@ﬂ%ﬁﬁ 3T/ National Green Tribunal

T Uauig / Principal Bench

WE}W PIRMFHY AR / Faridkot House, Copernicus Marg
T faeelt / New Delhi - 110001

---- On Fri, 18 Jul 2025 12:51:42 +0530 Computer Section <cs-ngt@gov.in> wrote ---

fna please

============ Forwarded message ============

From: Staff Mumbai <staffmumbai@advialekar.org>

To: <¢cs-ngt@gov.in>

Date: Fri, 18 Jul 2025 10:51:49 +0530

Subject: Fwd: Regarding the continuous technical server issue encountered at the time of e-fi iling on website.
===m=mmm==== Forwarded message Som==========

[Quoted text hidden] e

YT / Regards

HET G-H‘HT‘T / Computer Section
QTQ‘T gIkd 3Ife/&T0I/National Green Tribunal
YT =TUIS / Principal Bench

‘:‘éﬁﬁ‘ﬁ/ New Delhi - 110001t

Staff Mumbai <staffﬁ1umbai@advtaiekar.org> 18 July 2025 at 16:37
To: BPL Flllng <f|lmg pr ngt@gov in>

Thank you for your kind reply.

Here are the login credentials. Also attaching the screenshot of the
problem we are facing. Everything is okay upto "document upload" tab, as
soon as we Clle the "check list" tab, the problem of server issue erupts.

Userna'mve:_ :Ta‘lekAakéndAssociates
Password:Talekar@2023

[Quoted text hidden]

2 attachments

issue.pdf
@ 76K

@ Z:lerKver issue. pdf




S T T A PSP

¥,

o 270

Staff Mumbai <staffmumbai@advtalekar.org>

Regarding the continuous technical server issue encountered at the time of e-
filing on website.

Staff Mumbai <staffmumbai@advtalekar.org> 18 July 2025 at 12:07
To: publicgrievance-ngt@gov.in

[Quoted text hidden]

@ server issue.bdf
— 81K

9
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Staff Mumbai <staffmumbai@advtalekar.org>

Regarding the continuous technical server issue encountered at the time of e-
filing on website.

Staff Mumbai <staffmumbai@advtalekar.org> 18 July 2025 at 16:37

To: BPL Filing <filing.bpl-ngt@gov.in>

Thank you for your kind reply.

Here are the login credentials. Also attaching the screenshot of the
problem we are facing. Everything is okay upto "document upload" tab, as
soon as we click the "check list" tab, the problem of server issue erupts.

Username: TalekarandAssociates
Password:Talekar@2023

[Quoted text hidden]

2 attachments |

=) issue.pdf .. -

76K

= server issue.pdf
61K -
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Notifications
Media visibility

Encryption

Messages and calls are end_—‘toéend
encrypted. Tap to verify.

Disappearing messages
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1:23 PM 2792 GV T s BA
& EXHIBIT SA2 'Colly’
Solanki Sir NGT Delhi
+91 84758 17688
Ra e Q
Audio Video Pay Search
Media, links, and docs 11 2
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& S Solanki Sir NGT De...

- XX

July 22, 2025

DR

& Messages and calls are end-to-end =~
encrypted. Only people inthis chat canread, ~.:
listen to, or share them. Learn more. ot

ek chota video bhej sakte ho sir
12:36 PM
| You
[ Photo

Everything going smooth till upload

documents 1237 PM &/
Solanki Sir NGT Delhi
ek chota video bhej sakte ho r‘v
’ . . . v
v Okay Sir

Message b &

= O <
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& S SolankiSirNGTDe.. [k R?, ¢

SFUTATINT L2211 INU | THIT

ek chota video bhej sakte ho sir

13

Okay Sir 12:37 PM v/

Sir aap log in karke check kar sakte
ho

Agar kuch galat ho raha mere se to.
Apke pas hai hi credentials

12:48 PM W/

0K 12.48 pm

hisir .50 pm

Yes Sir 1.00 pm

Call Karu? 1:00 PM &

7

sir me apko google meet ka link
share karta hu aap conect kar lo or

mene samne form fill up karo 1-00 PM

Okay .00 o o

¥ Message U @
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& S SolankiSirNGTDe.. [ 9, ¢
Okay .00 pm 4

Meet

" Real-time meetings by ...
meet.google.com

LRI

https:// meemoc;gie.comfxdy

-mkpd-rrg - 101 PM an

sir apka call nhilagrhah ., op

aap mujhe cal karlo .5, by co

Okay sir
Solanki Sir NGT Delhi

https://meet.google.com/xdy
-mkpd-rrq- - o

Join karta hu

ok karlo join .55 pi
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You
Photo

ye to old wala screenshot hai jo abhi
aaya tha wo bhejo 116 PM

eHO

15
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Nahi sir abhi just click Kiya hu.
picture o

1:16 PM

qu‘gie meet ke bad c%ackK%ya

Abhi scree open hi hai sir dekhi y,
117 PM wr

Message ] @

0 <
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& S SolankiSirNGTDe.. [k %, ¢

Sir Chandan Sir ka call aya tha

Act bhi select Kiya reference no sab
kiya is bar fir bhi same problem aya
ye check list tab pr 184 PM

You:
Sir Chandan Sirka cali ava tha

Act bhi select Kiya reference no. sab kiya
is bar fir bhi same problem ayaye chec..

Jaise sir ne bola hai vaise kiya select
134 PM W/

Bassc mfor mai 4.54pp

Ok 1:34 PM
SIl 134 pM '
I will check | 5 o,
Okay sir app log in kr lijiye v
Koi problem hai to bolive
¥ Message U &

= O <

17
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& S SolankiSirNGTDe.. [k %

| will check 1:35 PM

Okay sir app log in kr lijiye
Koi problem hai to boliye
Hum bhi NGT pr pahli bar hi kar rahe

ha | 1:35 PM o/

Ok .40pm

Sir new appeal file karke dekhta hu
Appeal order reference no mai konsa

nodalu 2:13 PM

mujhe idea nhi hai aap chandan sir
se baat kgr i\o‘ o 213PM

Okay 9.14 PM &

thoda wait karo sir hum local par
backup leke check kar rhe hai

2:46 PM

Nahi to sir new appea! file karte hai
Ye draft rahne dete haiese hi-

- 2:48 PM #
ruk jao kar lena but ek baar me check j“‘*{’

kar ke dekhu ve issue aa kyo rha hai

E\/ﬂessage @ @ -

= o q
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& S SolankiSirNGTDe.. [k %,

QOO

ruk jao kar lena but ek baar me check
kar ke dekhu ye issue aa kyo rha hai

2:49 PM

Okay Sir ;.49 pw 7
Sir under maintenance gaya
website? 4116 PM

server wale ko kuch update kar rahe
hoge sayad 417 PM

Okay sir 4.17 py v/
Hisir 545 ppm

Apna mail bhej dijiye .45 oy

staffmumbai@advtalekar.org
5:18 PM &

Sir check kar lijiye issue resolved ho
gyah |  518PM

Okay Sir .15 py v

Apne remarks me special character
le rakhe the

o

518 PM

(® Message @ 5]

= O <
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& S SolankiSirNGTDe.. [ R,

Nahi to sir new appeal file karte hai
Ye draft rahne dete hai ese hi
- 2:48 PM

ruk jao kar lena but ek baar me check
kar ke dekhu ye issue aa kyo rha hai

2:45 PM

Okay Sir 2:49 PM v/

Sir under maintenance gaya
website? - 4:16 PM v

server wale ko kuch update kar rahe

hoge sayad 417 PM
Okay sir 417 pum v
Hi sir 5:17 PM

Apna mail bhej dijiye ..,

staffmumbai@advtalekar.org
518 PM ~&

Sir check kar lijiye issue resolved ho |
gyah 518 PM - .
v
Okay Sir 5.4 pp.

(P Meséage U
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Jio Number

Mr. Yogesh Vijay Morey

T TN College Jawal Akola Shri Krupa Housing Socitey Keshav Nagar Account Number

Akola .

Chandur Akola Maharashtra 444004 Statement D.ate
Statement Time

Security Deposit

Registered Mobile : +917838218151 | Aadhaar Number : XXXX XXXX 5497

Account Usage and Recharge Statement from 14-Jul-2025 to 22-Jul-2025

o ¢ o ¢ B8

o ¢ DB T L R O G L O -
» 9 G 0 6 6 O s & i 8000 2 qy
B L 2 0 L% . D e B © o~ ol
L a2 - v % OB O O ¥ 8 9 o0
¥t P88 00 0GP g P00
08T OB VL O N O noxon s
7838218151
18-Sep-2025
22:13:08
$0.00

Refer following pages for details of charges

> a e

Amount (%)
1 Plan Recharges 0.00
2 Usage Charges
Volume / Duration Amount@®)
Off-Net / Premium / ISD & IR Calling 00:00:00 0.00
SMS o 0.00
Data
4G Data/WIFI . 0.000 GB 0.00
5G Data 0.000 GB 0.00
VAS 0 0.00 0.00
3 Add On Packs 0.00
i Total Usage Summary i
! Total Usage Chargeable Usage Chargeable Amount R) !
H t
! t
! Voice Local 00:48:53 00:00:00 0.00 ;
E Voice STD 00:23:06 00:00:00 0.00 !
i Premium /ISD & IR Calling 00:00:00 00:00:00 0.00 i
i SMs 0 0 0.00 !
| Data . . . oo 2.739 GB 0.000 GB 0.00 |
! 4G Data/WIFI | 2.739 GB 0.000 GB 0.00 ;
1
E 5G Data - 0.000 GB 0.000 GB 0.00 !
! VAS 0 0 0.00 1
= E
H I
! 1
: e e e
4 Other Purchases 0.00
5 Credit & Adjustments 0.00
Recharge Option
Jio Self Care . Jio Store
Credit Card / & o & sio.com BZ Cash / Credit / Debit
Set Auto Recharge through MyJio App. Recharge using credit / debit card or net banking Walk into a Jio Store and recharge by
@ Download the MyJio App from Play Store or App on My Jio App or visit www. Jio.com and click on cash,
Store Quick recharge. Download the app from Play Credit card or debit card.

u <,
Jio Auto -”_' Bank -(EBPP) Store or App Store

Pay Register Jio with your bank for an auto recharge
presentment and payment mandate via MydJio app.

Bank - (Direct Debit)

Visit the nearest Jio store to set ACH mandate on your

et bank account.
‘Reach Us
Call 199 (from a Jio.number) or 1800-88-99999 (from other networks) | Write to care@jio.com | Manage your world of Jio with Mydio app | Visit www.jio.com
Registered Office: Reliance Jio Infocomm Limited State Office: Reliance Jio Infocomm Limited
Office-101, Saffron, Nr.Centre Point, Panchwati 5 Rasta, Fortune 2000, 4th Floor, 'B' Wing, Bandra Kur.a
Ambawadi, Anmedabad-380006, Gujarat, India Complex, Bandra (E),

CIN: U72900GJ2007PLC105869 Mumbai 400051, Maharashtra

PAN: AABCIB363G

Neen d a2z~
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Mr. Yogesh Vijay Morey
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Your Jio Plan Details

o C 6o e
0 > 6090 0

Jio Number : 7838218151

-
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cepeao

Statement Date : 18-Sep-2025

As On Date : 18-Sep-2025

% & 62 o e

Important Information

Tariff & Plans

1.

(4]

There will be no increase in any tariff item (except 1SD) till six months from the
date of your enrolment to the plan. Thereafter, Reliance Jio Infocomm Limited
("RJIL") reserves the right to revise the terms & condition appticable to tariff plans.

. RJIL reserves the right to vary the penal charge rates periodically, as well as take

recourse to any other action available and considered appropriate, subject to
Telecom Regulatory Authority of India (TRAI) regulations.

. As per TRA! regulations, tariff is charged basis the duration of the call rounded up

to + /- 1 second, traceable to an appropriate time reference.

. For billing, usage will be rounded up to the next higher pulse. For example, if you

are on 30 sec/puise billing plan, a 31sec call will be as 2 pulses. Similarly, if your
data plan is billed on 10 KB/pulse, usage of 11 KB would be billed as 2 pulses.

. No migration fee is chargeable for changing tariff plan.
. No charge will be levied for any service without your explicit consent.
. In case you are on an unlimited data plan, post consumption of your allocated

data limit, you will experience a downgrade in speed as per Fair Usage Policy.

DND (Do Not Disturb} Service

1.

You can opt for Full DND if you do not wish to receive any promotional calls/SMS,
To activate Full DND, SMS 'START <0>' to 1909. Full DND will override any other
category you may have selected.

. To allow promotional SMS only from selected categories, SMS 'START

<preferred category no.>' to 1809.

Categories and associated numbers are:

1 - Banking / Insurance / Financial Products / Credit Cards; 2 - Real Estate;
3 - Education; 4 - Health; 5 - Consumer Goods / Automobiles;

6 - Communication / Broadcasting / Entertainment / IT; 7 -Tourism & Leisure

[ PR Y

Charges

1. Any disagreement on charges levied should be informed within 60 failing which
all charges will be considered valid.

2. Iltemized statement will be charged X 50 per printed copy (ltemized statement
contain the details of all voice calls, SMS, VAS charges, data charges, premium
rate services and roaming charges).

Complaints & Services Request
Visit www.jio.com, login with your Jio [D and password; click on 'Service Request’
option under Profile menu to raise a complaint. To track the status of your existing
complaint, use your unique Service Request Number.
You can also call 198 {toll-free) from your Jio number or 1800 889 9999 from other
networks to register your service request / complaint.

Appellate Authority

In case you are unsatisfied with the response on a complaint, you can contact
the regional appellate authority with your complaint docket number.

Email: appellate.mum@jio.com, Telephone number: 1800-889-3999

Fax : 1800-889-1211, Address: Reliance Jio Infocomm Limited 3rd Floor, B Wing, Fortune .

Building, Bharat Nagar, Bandra - Kurla Complex, Mumbai 400051 Maharashtra
(Working hours: Mon-Fri, 10:30 am to 6:00 pm) Lot

f
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Mr. Yogesh Vijay Morey Jio Number : 7838218151 Statement Date : 18-Sep-2025
No. Start Date & Time End Date & Time Destination Total Usage Billed Usage Free Usage Chargeable Usage Amount
(MB) (MB) (MB) (MB) (]
(A) (8) (C=A-B)
57 15-JUL-25 10:50:42 15-JUL-25 14:50:43 JIONET 1.165 1.163 1.153 0.000 0.00
58 15-JUL-25 06:50:41 15-JUL-25 10:50:42 JIONET 54,954 54.961 54.961 0.000 0.00
59 14-JUL-25 22:50:39 15-JUL-25 02:50:40 JIONET 0.345 0.342 0.342 0.000 0.00
60 14-JUL-25 22:50:39" 15-JUL-25 00:37:59 JIONET 57.559 57.559 57.559 0.000 0.00
61 14-JUL-25 18:50:38 14-JUL-25 22:50:39 JIONET 0.476 0.479 0.479 0.000 0.00
62. 14-JUL-25 14:50:37 14-JUL-25 18:50:38 JIONET 0.890 0.889 0.889 0.000 0.00
63 14-JUL-25 10:50:36 14-JUL-25 14:50:37 JIONET 3.587 3.584 3.584 0.000 0.00
64 14-JUL-25 06:50:35 14-JUL-25 10:50:36 JIONET 115.051 115.049 115.049 0.000 0.00
Subtotal 64 2804.561 2804.625 2804.625 0.000 0.00
Usage in India Total 64 2804.561 2804.625 2804.625 0.000 0.00
Data Total 64 2804.561 2804.625 2804.625 0.000 0.00
No. Date Number Used Usage Billed Usage Free Usage Chargeable Usage Amount
(sec) {sec) {sec) (sec) ®)
2.0 Voice
241 Usage in‘india
2.1.1 Voice Local
1 22-JUL-25 23:03:37 917710073149 11 0 0 Q 0.00
2 22-JUL-25 23:08:30 917710073149 7 0 0 0 0.00
3 22-JUL-25 23:03:24 917710073149 7 0 0 0 0.00
4 22-JUL-25 15:23:02 917710073149 19 0 o] 0 0.00
5 22-JUL-25'15:22:18 917710073149 12 0 0 0 0.00
6 21-JUL-25 21:35:29 918975452737 23 0 0 0 0.00
7 21-JUL-25 21:26:21 917709514237 532 0 0 0 0.00
8 21-JUL-25 19:39:33 917709514237 13 0 0 0 0.00
9 21-JUL-25 19:10:17 919011287770 73 0 0 0 0.00
10 21-JUL-25 16:30:14 917709514237 49 0 0 0 0.00
11 21-JUL-25 16:29:08 917709514237 67 0 0 0 0.00
12 21-JUL-25 14:21:14 917709514237 65 0 0 0 0.00
13 21-JUL-25 14:13:08 917709514237 71 0 0 0 0.00
14 21-JUL-25 13:17:43 919011287770 98 0 0 0 0.00
15 21-JUL-25 01:29:23 917887663561 124 0 0 0 0.00
16 19-JUL-25 22:50:35 918975452737 12 0 0 0 0.00
17 18-JUL-25 21:29:59 917710073149 12 0 0 0 0.00
18 19-JUL-25 21:18:37 9189875452737 38 0 0 0 0.00
19 19-JUL-25 20:41:42 918975452737 72 0 0 0 0.00
20 18-JUL-25 19:54:39 918975452737 62 0 0 0 0.00
21 18-JUL-25 16:30:59 919082577493 21 0 0 o] 0.00
22 18-JUL-25 15:01:13 918806056565 26 0 0 0 0.00
23 18-JUL-25 10:47:19 912026056030 53 0 0 0 0.00
24 18-JUL-25 10:30:02 918999174912 51 0 1] 0 0.00
25 17-JUL-25 23:01:17 917710073149 37 0 0 0 0.00
26 17-JUL-25 22:49:00 918975452737 11 0 0] 0 0.00
27 17-JUL-25 22:43:47 918975452737 51 0 0 0 0.00
28 17-JUL-25 16:06:14 918806056565 36 0 0] 0 0.00
29 17-JUL-25 15:54:29 918468809591 13 0 0 0 0.00
30 17-JUL-25 15:34:29 919545584593 36 0 0 o] 0.00
31 17-JUL-25 14:21:39 918806056565 44 0 0 0 0.00
32 17—JUL—25 13:68:49 918999174912 24 0 0 0 0.00
33 17-JUL-25 13:57:10 919011978797 21 0 0 0 0.00
34 17-JUL-25 12:39:49 918999174912 16 0 0 0 0.00
35 17-JUL-25 12:21:44 919082577493 23 0 0 0 0.00
36 17-JUL-25 12:12:24 919545584593 32 0 0 0 0.00
37 17-JUL-25 12:11:30 917710073149 31 0 0 0 0.00
38 17-JUL-25 12:11:24 917710073149 7 0 0 0 0.00
39 17-4UL-25 12:11:20 917710073149 3 0 0 0 0.00
40 17-dUL-25 12:10:54 917710073149 27 0 0 1] 0.00
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Mr. Yogesh Vijay Morey Jio Number : 7838218151 Statement Date : 18-Sep-2025
No. Date Muniber Used Usage Billed Usage Free Usage Chargeable Usage Amount
(sec) {sec) (sec) (sec) R®)
41 17-JUL-25 12:10:44 817710073149 i0 0 0 0 0.00
42 17-JUL-25 11:44:49 919082577493 22 0 0 0 0.00
43 17-JUL-25 11:40:47 9195455845933 20 0 0 0 0.00
44 17-JUL-25 11:40:33 919545584593 15 0 0 0 0.00
45 17-JUL-25 11:03:52 919545584593 i3 0 0 0 0.00
46 17-JUL-25 11:03:26 919545584593 26 0 0 0 0.00
a7 17-JUL-25 10:20:21 917620920011 138 0 0 0 0.00
\,48/ 16-JUL-25 15:54:09 912026056030 4 0 .0 0 0.00
\/9 16-JUL-25 15:53:33 912026056030 36 0 0 0 0.00
50 16-JUL-25 12:16:35 919545584593 135 0 0 0 0.00
51 16-JUL-25 11:31:15 917620920011 53 0 0 0 0.00
52 15-JUL-25 17:44:30 919766337691 28 0 0 0 0.00
53 15-JUL-25 14:55:32 917517080082 18 0 0 0 0.00
54 15-JUL-25 13:12:31 919545584593 8 0 0 0 0.00
55 15-JUL-25 13:12:13 919545584593 17 0 0 0 0.00
56 15-JUL-25 13:11:58 919545564593 16 0 0 0 0.00
57 15-JUL-25 13:11:42 919545584593 3 0 0 o] 0.00
58 14-JUL-25 23:45:36 9189751F2737 85 0 0 0 0.00
59 14-JUL-25 23:28:20 918806555565 126 0 0 0 0.00
60 14-JUL-25 21:56:08 918975452737 12 0 0 0 0.00
61 14-JUL-25 17:40:32 917517080082 56 0 0 0 0.00
62 14-JUL-25 17:39:08 917517080082 84 0 0 0 0.00
63 14-JUL-25 17:38:38 917517080082 31 0 0 0 0.00
64 14-JUL-25 14:01:58 919082577493 12 0 4] 0 0.00
65 14-JUL-25 14:01:25 919082577493 33 4] 0 0 0.00
66 14-JUL-25 10:53:53 919730635871 32 0 ] 0 0.00
Subtotal 66 2933 0 0 0 0.00

2.1.2 Voice STD
1 22-JUL-25 16:28:32 919711676432 49 0 0 0 0.00
/ 22-JUL-25 13:04:06 918475817688 357 0 0 o] 0.00
(2’ 22-JUL-25 13:02:42 918475817688 28 0 [¢] 0 0.00
/4' 22-JUL-25 12:31:37 918475817688 168 0 0 0 0.00
/5’ 22-JUL-25 11:48:45 91847581 7686 59 0 0 o] 0.00
B 22-JUL-25 10:43:18 911123043528 114 0 0 0 0.00
7 21-JUL-25 16:49:44 911123043528 92 0 0 0 0.00
/8 21-JUL-25 16:48:41 911123043528 45 0 o] o] 0.00
79 21-JUL-25 16:02:07 911123043528 23 0 0 0 0.00
710 21-JUL-25 15:49:02 911123043528 148 0 0 0 0.00
VAl 21-JUL-25 15:34:53 9111236435273 9 0 ] 0 0.00
s 12 21-JUL-25 11:28:18 911123043528 89 0 0 0 0.00
/8 18-JUL-25 16:14:51 911123043528 106 0 0 0 0.00
A 4 18-JUL-25 16:12:13 911123043528 35 0 0 0 0.00
/1 5 18-JUL-25 11:36:47 911123043528 64 0 0 0 0.00
Subtotal 15 1386 0 0 0 0.00
Usage in India Total 81 4319 0 0 0 0.00
Voice Total 81 4319 0 0 Y] 0.00
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